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Broad Course Content
Module I: Understanding PSL and Its Policy Framework

Introduction to PSL

e Introduction to PSL

e Sectoral Coverage Under PSL

e Role of Banks in PSL

e Concept of ANBC and CEOBE,

e Calculation of Targets under PSL

o Overview of PSLCs: concepts and guidelines
Sectoral Coverage Under PSL

e Agriculture, MSMESs, Renewable energy

e Lending to Livelihood groups (SHGs, JLGs and others)

Module II: Innovations and Digital Solutions in PSL
Innovations and Technology
¢ Role of Fin-Tech
e Use of Big Data
e Account Aggregator
e TReDS

Module Ill: Monitoring, Supervision, and NPA Management
Monitoring of PSL Accounts
e Tools and Techniques for effective monitoring
¢ Fraud Risk Management
e Early Warning Signals

e Restructuring of Priority Sector Loans

NPA Management in PSL Accounts

o Recovery of non-performing loans and advances - Law and Practice



o Debt Recovery Tribunal
o SARFAESI Act

e |BC

e Lok Adalat and OTS

Module IV: Strategies for Effective Implementation: Customer Protection
Customer Protection
e Customer Service Guidelines
e Fair Practices Code

e Salient Features of |IOS

Best Practices (Presentation by Participants)

e Sharing Best Practices across banks
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Fee Structure

Total fees to be paid per
Group Fees per 18% GST participant
participant (including GST)
17,600 3,168 20,768
Commercial Banks and
Financial Institutions
10,900 1,962 12,862
13,200 2,376 15,576
RRBs, LABs, State
Cooperative Banks and
NBFCs 8.200 1,476 9,676
SFBs, Payment Banks, 8,800 1,584 10,384
Government Departments,
DCCBs, NGOs, State Level
Flis, Non-NBFC MFIs and
Certified Credit Counsellors 5,500 990 6,490

Please use the programme code AMI-28072025 in Sender to Receiver Information while
remitting the fee through NEFT.

PLEASE DON’T REMIT THE PAYMENT THROUGH RTGS. PLEASE MAKE THE PAYMENT BY NEFT ONLY.

In terms of section 48 of RBI Act 1934, RBI is exempted from payment of Income Tax or
Super Tax on any of its Income, Profits or Gains. Nominating institutions should, therefore,
not deduct TDS on the Programme Fees.
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